
JANARDHANA POOJAR Y) : (a) Under 
tho Scheme for providinl . Self.Employment 
to the Educated Unemployed Youths, the 
bank~ had sanctioned loans amountina to 
RI. 401 S4 crot:s fot the year 1983.84 
aDd R.I. 42.9.83 ... crores for the year 
1984-15. For the year 1985·86 as per 
the report reccl.ved till 21rd April, 1986 
in the Msnistry of Industry t Rs. 263 crores 
have been sanctioned by the banks (data 
pro visi on a.])", 

(b) The evaluation of the cases sanc-
tioned under the Scheme during 1983-84 
was conducted by the State/Union Terri. 
tory Governments with the limited objective 
of finding out whether the money giVen · 
under the scheme has actually been utilised 
by ·the beneficiaries. The findings show 
that the scheme in the first year had made 
its impact and majority of the beneficiaries 
have utilised the loans for the purpose for 
which they were given. 

(c) and (d). No decision regarding the 
exetnsion of the operative period of the 
scheme beyond March, 1986 with modifica-
tions, if any, ha s been taken so far. 

Development of. Garden Projects io 
States During Slxtb Plan 

~S06. SHRI R. M. BHOYE: Will the 
Minister of PARLIAMENT AR Y AFFAIRS 
AND TOURISM be pleased to state: 

(a) whether the Union Govern,ment 
have allocated funds for the development 
of garden projects in different States dudng 
the Sixth Five Year Plan period; and 

(b) if so, the details regarding the 
progress made in this regard, State·wise ? 

THE MINISTER OF PARLIA· 
MENTAR.Y AFFAIRS AND TOUR.ISM 
(SHRI H K. L. BHAOA T) : (a) and (b) •. 
There was no scheme as such fot deyeloP-
ment of garden projects in different States 
durinl the Sixth Five Year Plan Lan.d" 
acapinl/beautiftcationfreiUumination wa s 
undertaken a.t the fonowing tourist centres 
durin. tbo Sil~b plan. 

• fRs. in lakha) 
S.No. Name of Scheme Amount role •• cd 

duriDa Sixth PlaD 

1. Setting up of 
Oautam Van llt 
Bodhgaya 

2. Landscaping at 
Mamallapulam 

3. Re-doinl of illu-
mination at Brinda-

300 

5.00 (2nd instal-
ment of fur-

tbere Rs. S 00 
lakhs was 
released in 
1985-86) 

van Gardens 40.00 

Loans to ,Fishermen in Prakasbana 
District in Andhra Pradesb 

8507. SHRI C. SAMBU : Will the 
Minister of FINANCE be pleased to state : 

(a) whether there is any scheme to give 
subsidies/assistance and loans to fishermen; 

(b) if so, the details of the scheme 
and the number of fisherman benefited by 
the baid scheme in Andbra Pradesb; and 

(c) whether his Ministry haq given 
instructions to branches or the nationalised 
banks in Prakasbam District of Andbra 
Pradesh to give such loans to fishermen? 

THB MINISTER Of ··STATB IN THB 
MINlSTR Y OF FINANCE (SHRI 
JAl;'iARDHAN A POOJARY) : (a) and (b). 
As per RB 1'5 guidelines advances to fisherY 
activities from fish catching to export of 
fish as well as finance required for equip-
ment for deep sea fishinSt rehabilitation of 
tanks (fresb water fishery), fish #breodios, 
etc. are included under priority sector as 
activities allied to all'ieulture Banks 
have been ad\'ised to ensure that 40 % of 
their advances are ,i"en to priority sectot. 
Banka are also required to foUow, as in the 
ca,c' of al1'iculturc, simplified procedures 
for speedy disposal of loan application of 
borrowers cOPied in ilshcry. Fishinl acti-




